337 D.G., 83-83-Min of E. CHAITRA 16, 1905 (SAKA) Meiter nnder rule 377 338

This sector it is essential that the
Semands of the coal mine workers shou'd
be immediately looked into and settled,
slaughter mining should be stopped and
appropriata safety meaures should be
taken, quality of coal should b: improv-
ed and immediate steps be taken to
end corruption tn this sector. So far the
murder of one young Accountant, S.S.
Das in the Dhanbad field area has not
been properly investigated. Although
everybody is saying that he was a victim
of mafia of the coal fields but up till
now no action has been taken,

My last point, 1 am coming to is
about the increase in the price of coal.
The price of soft coke has been incre-
ased both at ex-dump and pithead level.
The paithead price which was Rs. 72 per
MT in 1973 has gone up to Rs, 175,
The ex-dump price in Calcytta which
was Rs. 293.75_ in 1981 has gone up to
Rs. 35048 in February 1983, Between
July 1978 ond May 1982 the pithed
price of soft coke has been raised by
103 per cent and within two years the
ex-dump price has been increased by 20
per cent, The retail price has also been
increased by Rs. 10 per 40 Kg in Octo-
ber 1978 to Rs. 14 in June, 1982, Apart
from levies on soft coke over the pit-
head price, the transport charges are
also so high that they are adding consi-
derably to the price and it is hlttmg the
consumer hard.

There is also a complaint about the
quality of soft coal. Handling and stor-
ing agent are a appointed without
consulting the  State Governments.
Dumps are being allowed to be placed
where there are no weigh bridge faci-
lities. Nobody, no local authority is
consulted, and dumps have been set up
at places wherc no operational facili-
ties are available. Sir, as a result of
this, very serious inconvenience is being
causd not only to the domestic consu-
mers, but to all consumers of coal. I
call upon the hon. Minister to look
into these matters very seriously.
Consultation with State Governments
is essential in this very important
sector. There has been some improve-

ment in the production of oil because
of the very streuous and sincere efforts
which are made by the workers, engi-
neers and the offiers, but the policy is
such that there is an in-built system of
creating discrimination, of exploiting,

the common people of this country
and the benefit is not percolating “to

them, more and more priceé increases
are taking place, although according to

the Ministry’s reports we are progress-

ing very fast towards a situation of
self-sufficiency, but the common people

of this country are not the benefic aries

of the achievements of the workers and

the engineers of this country. Who

should be the beneficiaries ? As T was

saying, there must be some reduction

in the prices of the coal. Better pro-

ducuction should result in lesser price

also. Therefore, I demand that this

extra levy shou'd be withdrawn, there

should be proper fixation of prices taking

not consideration the situation that

there is a global reduction in the prices,

there is need for lesser imports to be

made, and there is greater production

in the country in this oil sector.

In the power sector the situation
is very gloomy, and I call upon the
hon. Minister to take steps in the
matter not only to re-activate and
arrange that higher generation is there
but also to rectify the serious im-
balances in the different regions of this
country, so that in this important sector
the country does not lag behind.

14. hrs.
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(1) NEED FOR MPROVING POWER
GENERATION IN NORTH BIHAR

sftaat  wigd fag (gf‘qru'r)
garqfs w@a, fagic # fawsr

Irasuar & A § feafa gaaiesas
g fagre usy ¥ fasst &1 wramy-
FAT W Ig&T gifcq & qwwa 40
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dfvafs argd fag

qra gfaze 1 weaaT g 1 AT,

qaIy WX FIHAT (gATEIGR) H
faataets 6 a7 fassr seqrEd

gfaza &t &a aver g g [rfge )
a1z fasst # gare A & fag a9
Fgq fasdr &1 & T F@AT
F1fgT | FFATT W GIFHI, F1IAT FIU
W qera # A% A fraa ganEa
&t @17 qfensamg g7 qa7 fafms
A Wy 1 oz aftgEr Fraa g s
WIT G<HFIT A g2 ¥ fifwg gasr
syaFz & 71 Aoz A fagre &
grdza fear g oz za fasat & faawn
Ffaq gftrar & 3 a7 Famr a1 w@r
2 zax fagre a7 @1 fasw 735
aal & fasrst & wwg 7 gaez @
2 otz 7z waramaw g fR osaw
fagrz & qdf faai & qiowar, gz,
gafoar fasdr & a=1v oF fgaur
garAt # AAIft T F fag gueg
qrATAE FAATE A A0 Faad g
¥ gqmew fawet &1 fAfaea =7 §
gaas faqzaw g % wrage &
fawe @dgwaia fag 1 afeqsar
FA A FE FIAT Afgu 1 gufy
FeE1q T 7 27 q9igiaAr &1
gaafa 2 2 9%g 9 faa ® ey
writ AdY a2 g 1 fagiT § ava g9t
FR@AT § ARANTATH Feq727 g |
gg Wt uF F10U ¢ 5 fre gy §
g gfaarat &1 wwm 2 ww.
@ ¥ wfFafaaar agdt o @ g
WL ST fGeq &1 F9ar A 94
ST g @I} 1 & A6 F gy
T § % 57 qaeardi &1 /i s
aFT fagie ® fawdt & seqrzg gy
feafs ¥ ga T & fau qepra
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AIAAF FIAAE &1 g arfe fagre
#1 fagzga g et s ST ana &
sitaa & ga w1 gafz g

(1) NEED TO ASK_ THE TEXTILE
DYEING AND PRINTING UNITES IN
JODHPUR ETC. TO SET UP PLANTS FOR
TREATMENT OF POLLUTED WATER
DISCHARGED BY THEM INTO OPEN
DRAINS.

SHRI CHINTAMANI PANIGRAHI
(Bhubaneswar) : About 1500 units are
engaged in dyeing and printing of tex-
tile in Jodhpur, Pa!i and Balotra. As
non¢ of these units have treatment
plants, they discharge about 15 million
litres of polluted water wh'ch flows
through open drains traversing long
distances before joining come river bed
or reservoir. These 1500 units together
emp’oy about 80,000 persons. They are
highly exposed to heaith hazards. It is
revea'ed from the survey conducted by
the Jodhpur Med'cal College, the
Department of Zoologv, University of
Jodhpur and the environment c¢ell of
the Gandhi Pcace Foundat'on that
20 per cent of these workers fall the .
victim of cancer, tuberculosis and a
host of the other dangerous diseases.

Since the untrcated water passes
through scores of villages, the agri-
cuitural land is fast turning into barren
land. According to an estimate about
seven or ten thousand hectares of land
has already been either destroyed or in

the process of turning'into an arid
land.

In view of this, I request the Min-
ister of Ecology 10 take immediate steps
for the protection of large number of
labourers working in those three textile
mills from untimely death., Necessary
instructions shou'd be sent to those
units to set up treatment plants with-
out any further delay.

(1) NEED FOR CONSTRUCION OF

RAILWAY LINE BETWEEN TALCHAR
AND SAMBALPUR.



